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FORMA

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
DO-WELL OIL PLANT S PRIVATE LIMITED

1 |Name of Corporate Person DO-WELL OIL PLANTS PRIVATELIMITED

2 | Dateof incorporation of Comporate Parson  |11/07/1978

3 | Authonty under which comporate person is [Register of Companies — Mumbai
incorporated/ registered

4 |Corporate ldentity Number (CIN) / limited|UT4210MH19T8PTCO204584
liability identitynumber of Corporate Person

5 |Address of the registered office and|306 Manish Commercial Centre, Dr A. B.
principal office (if any) of Corporate Person  ([Road Wodi, Mumbai, Maharashtra, India,
400025

6 [Ligquidation commencement date of|11.06.2026
Corporate Person

T |Name, Address, Email address, Telephone|Anish Gupta Insolvency Professional
number and the Registration Number of the|105 Lotus Business Park, Ram Baug Lane,
Liquidator Off S V Road, Malad (Wesf), Mumbai -
400064

Phone: + 91 9821099720

Email: ipanishgu mail.com
Reg:No.|BB WF*E&D%?II P-N00285/2017-
1810843

8 | Last date for submissionof claims 11.07.2026

Matice s hersby given that Do-Well Oil Plants Private Limited has commenced voluntary
liquidationon 11.06.20.26.

The stakeholders of Do-Well Oil Plants Private Limited are hereby called upon to submit a proofof
theirclaims, on orbefore 11.07.2026 to theliguidator atthe address menfionad againstiem 7.

The financial creditors shall submit fheir proof of claims by electronic means only. All ather
stakeholders may submit he proofofclaims in person, by postorby electronicmeans.
Submission offalse or misleading proafs of claim shall atract penalties.

Place: Mumbai Anish Gupta
Date: 12.06.2026 Liquidator
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